»

~IN THE CENTRAL ADNINISTRAfIVE TRIBUNAL
R INCIPAL BENCH '

/h‘ 4
_~"0A 1328/95 & OA 1292/95
New Delhi, this the 30th Day of January, 1997
Hon'ble Smt.Lakshmi Suaminzthan, Member (3J)

Hor'ble Shri R.K.Ahooda , Mamber (A)

" DA 1328/95

1o Sh.Muni Raj, H.G.
s/0 Sh.Lakhi Ram,
r/o 253, Villags Borarl, Delhi-9

2. Sh, Sushil Kumar, H.G.
s/o Sh,Paras Ram,
r/o 320,Village Borari, Dslhi-9

. 3. Shri Parma Nand, H.G

s/o Sh,Sher Singh-
r/o 320,Village Borari, Belhi-9

4, Shri Rzmash Chand,H.G.

- /o Sh.Kalli Rem,
r/o 269, Hollmalll Kalan,
Delhi-110082

(By advocate Sh.J.C, Nadan )

Vs,

1, Govt.of NCT of Deslhi
through Chief Secretary
5,35ham Nath Marg,Delhi,

2. The Director General, ' , 4
- Homa Guards and Civil Defence Urgn. '
CTI Complex, Raja Garden, N/Delhi-27

3, Shri W.Chauhan, Junior Staff Officer(CD)
0/0 D.G.Home Guards,.
CTI Complex, RaJa Garden, New Dslhi-27

¢ o [\ppliCaF‘lt

o

(By advocate Shri Surat Singh ) +s» Respondents

0A=-1292/95

1, Sh,Babu Lal
s/o Sh.Kamal Slngh
HeNo,159, Shadi Nagar Azad Pur, D2lhie33

2. 3h.Ram Pal Singh

s/o Sh, Jagan Singh
.r/o D=341, Sukhdeu Ngr Industrial Arsa,
Wazirpur Delhi-52,

3. Sh,Bhupinder Singh
. s/o Sh.Ajay Pel Singh
r/o H,No,118-4 BC.Block
Shallmar Bagh, De lhl 52

4, Sh,Ajay Kumar
s/o Sh.Nand Lal :
HeNo,149 Mandir Wali Gali,
Azad Pur Villages, Delhi,33
5. Sh.Mahesh Chand

s/o Sh.Shankar Lal
Jhuggi ‘No,95, Hairder pur, Delhi-<52

6. 3h,3udama P arsad
5/o Sh,Ram Brick
Jhugyi No.149 Y.T.A Phase-I1"~
Ashok Vihar Dargatl Market ,08lhi-52
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1%,

12,

13.

LTS

15,

186,

(By

-2=

Sh,Parbhat Kumar

s/o 5h.M.L.Bhargav : . r%ﬁ/
H,No,E-950, Jahangir Puri,0slhi-33 -

sh.,Uday Veer 3ingh

s/o 5h.Bhaj Raj. Singh

H.No. A-199, Shadi Nagqr AzadpuT,
Delhi-33 ,

Lala Ram Verma

s/o sh,Hukam Singh

230~A Railway Road, Sabzimagndi,
" Azgdpul 4081lhi-33

§h, Damader 3ingh
s/o Sh,Beni Ram
H.No.160,5hadl Nagar, Azadpur Belhi-33

Sh.Kapil Dev
s/o Shri Tara Chand
K-1894,3hagir Puri, Delhi-33

Shri 3atish Kumar
's/o Shri Om Parkash
H.No.17/18,Kaual -Park, Azadpur Delh1-33

Shri Raj Kumar
5/0 Shri Ganesh Shanker Sharma
"1/998,Jahangir Puri,Delhi-33

Sh.Kushal Pal :

s/o Shri Mahipal Singh

C-67, Shuadanand Park, G,T.Karnal Rozd,
Delhi-42 .

Sh,Jdayahar Lal

s/o Dev Dutt

| r/o AB- 136/1, Amar Puri, Ram Nagar,

Panar Ganj, New Delhi.

Shri Samar Pal

s/o Sh.Hakim Singh

r/o AB-132, Amar Puri Pahar Ganj,
Noy Dalhi-55

i

B ..aAppliCants
Advoczte Shri 3,8, Madan )

' V/s
The Govt,of NCT of Delhi through 3
Chief Secretary,
5-~3ham Nath marg, Dalhl.

The Director General
Home Guards & Civil Defence Orgn.
CTI Complex, Raja Garden,N/D=21hi-27

shri W.Chauhan, J.5,0.(CD)
0/0 D.G.Home Guards & C.O.
CT1 Bomplex,Raja Garden, N/Ja Ri-27.

(By Advoéate 3hri Jog Singh‘) v ResPonde”tS

ORDER (UAALl

(Hon'ble smt L akshmi :uam1thhan, Member -(J)

of law and fact;

B

As the above applications raise thes same question

we dispose of these 0As By a commen order,: .
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2e The learned couns2l for the respondants has

d

(a3

submitt hat these cags2s are similar to Ram Naresh Sinnh

W
(3]

futo

and Ors V.Govt,.of NCT & Ors,(JA 1846/96) which has been

ispossd of by order dated 12.9.36 (copy placad on record),

[l

1
:

. In view of the ahove and for the

02 1846/96 the reliefs claimed in these applications ( 0o 1328/3

and 04 1292/85) having bacome infructuous sre not maintainable

and thay are accordingly dismissed, No ordsr as to

costs,

el Jae Moo 2

b AT o .
el Aﬁb@ﬁa) (Smt.Lakshmi Sweminathan )

fjﬁﬂﬁg (a) Member (J)
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